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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, O
PRINCIPAL BENCH, NEW DELHI
Original Application No. 217/2021

IN THEMATTER OF:
Ram Kumar Yadav ... Applicant

VERSUS

North Delhi Municipal Corporation & Ors .... Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI POLLUTION
CONTROLCOMMITTEE IN TERMS OF THE ORDER DATED
03.09.2021.

ITIS MOST RESPECTFULLY SHOWETH:

1. That this Hon'ble Tribunal took up the above referred matter on 03.09.2021
and was pleased to direct the joint Committee consisting of North Delhi

Municipal Corporation, SDM (Rohini/HQ), Kanjhawala, DPCC and DCP (
North-West Delhi) to inspect the premises of Sh. Banvari Lal , who is

running a factory in residential area at A-752, Agar Nagar III, Prem Nagar,
Kirari, Nagloi, Delhi -110086, without requisite consents..

2. That, a joint team inspected the site on 11.03.2022 and during the

inspection, it was found that no industrial activity was observed in the given
premises. Copy of the inspection report alongwith photographs is enclosed
herewith as ANNEXURE-I(Colly)

3. In view ofthe above findings, no action is warranted by the joint team. The

( a ender Kumar)
Sr. Environmental Engineer

present status reportmay kindly be taken on record.

Date: 22.

Place: Delhi
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